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ClVIL APPEAL NQ(s). 2937 OF 2011

BEFORE THE REG STRAR SUNI L THOVAS
JEET SI NGH Appel I ant (s)

VERSUS

NATI ONAL | NSURANCE CO. LTD. & ORS. Respondent ( s)
WTH CGivil Appeal NO 2938 of 2011

(Wth prayer for interimrelief and office report)

Date: 26/09/2013 This Appeal was called on for hearing today.

For Appellant(s)

M. Rajinder Mathur, Adv.

For Respondent (s) Ms. Vijay Lakshm , adv.

M. Parmanand Gaur, Adv.

Ms. Aruni ma Pal , adv.
M. S. Gowt haman

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Appel lant has filed the statenent of case in both the matters.

Respondents have not filed the statenent of case though tine was
granted by the Hon' bl e Judge in Chanber vide order dated 29.11.12.
Hence, list the matter before the Hon'ble Court as per rules with an
appropriate office report indicating the non filing the statenent of
case by respondents.
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